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ALLOCATION FOR MGNREGS 

 

3357.  SHRI BALASHOWRY VALLABHANENI: 

 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

 

(a)  the funds proposed by the Ministry before the Finance Minister for Mahatma Gandhi 

National Rural Employment Guarantee Scheme (MGNREGS) in 2021-22; 

(b)  the reaction of the Ministry on the depleted allocation for MGNREGS for 2021-22; 

(c)  whether the allocation for 2021-22 is sufficient in view of repeated demand for increasing 

the number of working days from 100 to 150; and 

(d)  the details of dues to be released to various States as of 1st March, 2021, State-wise and 

the steps taken to release the same? 

 

ANSWER 

MINISTER OF RURAL DEVELOPMENT  

(SHRI NARENDRA SINGH TOMAR) 

 

(a)to(c): An amount of Rs.73,000 crore has been allocated for the implementation of 

Mahatma Gandhi NREGS for FY 2021-22 as BE.  This is 18.69% more than B.E. of FY 2020-21 

for MGNREGS.  

 

Mahatma Gandhi NREGS is a demand driven wage employment programme. Fund 

release to States/UTs is a continuous process and Central Government is committed to making 

funds available keeping in view the demand for work. The Ministry seeks additional funds from 

Ministry of Finance as and when required for meeting the demand for work on the ground.   

 

  No proposal for raising the guaranteed employment to 150 days per year for a household 

is under consideration.  However, an additional 50 days of wage employment are provided over 

and above 100 days in the notified drought affected areas or natural calamity areas in the country 

on recommendation of the Ministry of Agriculture and Farmers Welfare.  As per the provision of 

the Act, State Government may provide additional persondays employment over and above the 

generated 100 days employment at their own resource. 

 

(d): The details of dues to be released to States/UTs as on 01.03.2021are given at Annexure.   

As on 12.3.2021,  total wage liability has come down to Rs.393922.67 lakh. The Ministry is 

committed to provide fund for implementation as per the Scheme Guidelines.  

 

******* 



Annexure referred in reply to part (d) of Lok Sabha Unstarred Question 

No.3357 dated 16.03.2021 

Dues  as on 01-Mar-2021 

Amount in lakh 

S No. State 

Payment Due (as per MIS) 

Wage (Material+ Admin) 

1 2 3 4 

1 ANDHRA PRADESH  0.00 184667.03 

2 ARUNACHAL PRADESH  1153.73 5193.73 

3 ASSAM  40047.27 11350.42 

4 BIHAR  56023.64 184760.32 

5 CHHATTISGARH  42141.82 36779.48 

6 GOA  0.00 1.53 

7 GUJARAT  10135.59 8894.10 

8 HARYANA  6793.07 14680.75 

9 HIMACHAL PRADESH 0.00 14175.83 

10 JAMMU AND KASHMIR  1483.61 7520.83 

11 JHARKHAND  17493.75 2328.32 

12 KARNATAKA  0.00 38568.66 

13 KERALA  35465.38 33614.37 

14 LADAKH  1955.48 6814.39 

15 MADHYA PRADESH  49631.02 90656.05 

16 MAHARASHTRA  26149.31 13513.00 

17 MANIPUR  0.00 9531.71 

18 MEGHALAYA  0.00 17412.01 

19 MIZORAM  0.00 18.11 

20 NAGALAND  0.00 2079.97 

21 ODISHA  76976.93 31065.26 

22 PUNJAB  12204.90 19276.95 

23 RAJASTHAN  54867.15 61399.77 

24 SIKKIM  0.00 500.69 

25 TAMIL NADU  0.00 100657.02 

26 TELANGANA  10236.18 58344.11 

27 TRIPURA  0.00 4763.04 

28 UTTAR PRADESH  43737.32 196218.79 

29 UTTARAKHAND  0.00 4974.52 

30 WEST BENGAL  51631.99 206879.69 

31 ANDAMAN AND NICOBAR  0.00 29.47 

32 DADRA & NAGAR HAVELI  0.00 0.00 

33 DAMAN & DIU  0.00 0.00 

34 LAKSHADWEEP  0.00 0.00 

35 PUDUCHERRY  0.00 101.92 

  Total 538128.15 1360771.35 
 

  


